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11, Application against the order 
of the Chief Postmaster General, 
Maharashtra, Circle , Bombay vide 

'Memo No.Staff-C/73/ASRM/RRI 
dated 26.7-90. to 15 

 , 	Orders of the Chief Postmaster 
General, Maharashtra Circle, 
Bombay, 	vide Memo No.Staf-Lc'/C/ 

.73/SSRM-z'RRI dt.26.7.90. 	 Annex.I 

 Orders issued by the Postmaster 
General, Nagpur Region,Nagpur 
about transfer and posting 
vide Memo No.-NR/Staff-II/TFR 
Posting/ASRM/I dt.3.8.90 	 An-nex.II 17 

 Orders issued by the Postmaster 
General, Nagpur r e garding 
transfer and posting,vide 
Memo No.NR/St~ff-II/T?R-Posting/ 
RYI/I dt.3.8.90t 	 Annex.jII 1 16 

41 
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Sr. Description of documents An-nexure 	Pages. 
No. -------------------------------------------------------I 

5* 'A copy of or er issued by the d 
Director General, posts'and 
Telegraphs 9 'New Delhi vide his 
letter No.69/22/82-13PE.-I dt. 
26th July, 1982 regarding the 
policy of rotational transfers 
and gi,;.idb lines about the 
rotational tzd~nsfers. Annex. IV 

 A copy of letter No..14/495/89 
SPB II dt.8.3.90 from the 
Asstt. Director General (SPN) 
New Delhi about rotational- 

Annex. V 	1-0 transfers. 

 Extract of Rule 37-A of P&T 
Manual Vol.IV Annex.VI 

 Extract of Rule 38 of tl-.e P&T 
Manual Vol,IV Amex. VI 1 	.7- 

 A copy of the letter from the 
ChieT postmaster , General, 
Maharashtra Circle, Bombay No. 
Stalff-1/73/RRI/dated 2.5-90 A-yEqe x. VI I I 

jo, Representation dated 30.7.90 and, 
7.8-90 from, applicarit No. 1 addrel- 

t Nos. 	1 and 2. ssed to Respondenb Annex.IX(A) & (B) 2 

 Representation dated 30.7.90 from 
the applicant No.,2 addressed to 
the Respondent Nos, 1 and 2. Anne x. X 

 Re -Oresentation dated 30.7.90 
from applicant-No..3.add-cessed 
to Respondent NOS. 1 and 2. k-ire X. 

I 
XI 

 Representation dated 30.7.90 
from applicantNo.4 addressed 
t-o Respondent Nos. 	1 and 2. ­2 Annex.,XII. 	-7 

14.. -Tietter from Shri S.M.Joshi 
addressed to Shri P.P.Vishij 
applicant No.2 regarding his 
di' 	 to join the place fficulties 

An-qe X.XIII 	.7-00 
of choice at Nagpur. 

15, 'Letter from Shri-A.M.Khan- 
addressed to. Shri S.'G. 
Tiwarkhede g applicant No.1 
requesti-ag his inability to 
join the -post at Nagpur till 
the current academic session. ArMex.XIV 

16. A copy oll certificate showing 
that the son of Shri S.G. 
Tiwardkh,-zde 9 applicant No.1 is 
learning in Xth class in Hadas 
High School, Nagpurl Anne x. XV 	--30 
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Sr,'No. Description of doetzraents - 	Anne x. 	Pages 
-------------------- 

1-7. Copies of some of the prescrip-
tion slips of CGHS Dispensaryq 
Nagpur in respe-ct of valfe of 
applicant No. 1 	 Anne x. XVI 

Recei~pt for the payment, of fees 
in Ramdeobaba Engineering 

. College, Nagpur in respect of 
the daughter of Applicant No.2. 	Annex.XVII 

A copy of the prescription Card 
of the CGHS Dispensary,Na&Dur in 
respect o the 

' 
wife of the 

'I ; ci + NlTri -; 	 . 	A-YLje x. ZVI 11 
CIPP 

A copy of the receipt from G.S. 
College of Commerce and. Economi Cs 
Nagpur for payment of fees in 
respect of the daughter of 
applicant 47NO. 30 	 Anne, x.MX 

A copy of the prescription slip 
in respect of mother of -the, 
a-D-Olicant No.4 from CGHS 
Dispensary No. 4,,Nagpu-r 	 Annex.-XX 

22., A copy of receipt f or payment 
of,fpes in Sindhu Mahavi-d-yalaya,,-
Nagpur in respect of the son 
of the applicant No. 4. 	 Annex.M. 

------------------------------------------------------- 

(Note 	Documents as'showa abo,~e are enclosed fo the 
application 
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